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the Deputy Minister of Works, 
Housing n d  Supply (Shri Anil K. 
Chanda): (a) T h e  inform ation is b e
in g collected and w ill be la id  on the 
T ab le  of L o k  Sabha

fb )  T h e question is under consi
deration

Lemongr&ss OU

*33. Shri Bishwanath Roy. W ill the 
M inister o f Commerce and Industry
be pleased to  state w hether it is a 
fa c t th at Indian exp ort of lem ongrass 
oil to U S  m arkets has been ad ver
sely  affected recen tly ’

The Minister of Commerce (Shri 
Kanungo): No S ir O ur exports to 
U S A  have m  fact show n an in 
crease A  statem ent g iv in g  statisti
cal data is placed on the T ab le  of 
Lok Sabba [See  A ppendix I 
ann exure N o 4]

State Information Ministers’ 
Conferences

*34. Shri S C. Samanta. W ill the 
M inister o f Information and Broad
casting be pleased to state.

(a) how m any C onferences o f S tate  
Inform ation M inisters w ere  held since 
1947,

(b) the decisions taken in  the last 
Conference and w h ere  it w gs held,

(c) w hether according to the deci
sions o f one o f those C onferences a 
proposal to the effect th at b y  M arch
1956, a  total o f 28,500 com m unity 
radio sets w ould b e  installed b y  S tate  
G overnm ents under the su bsidy 
Schem e, has been carried out, and

(d) the num ber o f such sets in stal
led  in States so fa r  S tate-w ise ’

The Minister of Information and 
Broadcasting (Dr. Keskar): (a) Three

(b) The last Conference was held 
at New Delhi on the 8th January, 
1855 The topics considered and the 
decisions taken at the Conference 
<w«re incorporated in the press 
release Issued b y  the Press Informa
tion Bureau on the 8th January,

1955, a copy o f which is laid on the 
T ab le  [See A p p end ix  I, annexure 
N o 5]

(c) No decision to this effect w as 
taken  at any o f these Conferences

(d) A  statem ent show ing the num ber 
of com m unity receiv in g sets supplied 
to States for installation upto 3 ls t 
M arch, 1957 is placed on  th e  T able of 
L o k  Sabha [See A p p end ix  I, 
A n nexure No 5]

Registration of Handlooms

*35. Shri S. V. Kamaswamy W ill 
the M inister o f Commerce and Indus
try be pleased to state

(a) w h at is the final count o f regis
tered handlooms,

(b) how  m any of them  belong to 
cooperative and

(c) how it com pares w ith  the 
figures o f the K anungo Com m ittee’s 
report’

The Minister V  Commerce (Shri 
Kanungo) (a) 10, 15, 878, upto the 
end o f June, 1957, T his is not the flwqi 
figure as registration w o rk  has not 
y e t been com pleted

(b) This inform ation is not being 
collected under the registration 
order

I
(c) Does not arise a t  th is stage in 

v iew  of rep ly  to  p art (a)

Slum Clearance in *ĥ n State

*38. Shri D. C. Sharma: W ill the 
M iniater o f Works, Housing mns Sup
ply be pleased to  state

(a) w hether Rajasthan Governm ent 
have subm itted a n y  scheme fo r the 
clearance and im provem ent o f slums 
in R ajasthan State, and

(b) i f  so, the details thereof’

The Deputy Minister of Works, 
Houaiaf and Supply (Shri Anil K. 
Chanda): (a) and (b) In 1956, the 
Rajasthan Government forwarded 
swne tentative slum clearance pro
posals drawn up by a number of 
Municipal Boards The State Govern
ment themselves stated that the
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proposals required revision  and th at 
th ey  had directed th e M unicipal B oards 
to  rev ise  them  in  con fo rm ity  w ith  th e 
S lu m  C learan ce Schem e o f th e G o v 
ern m ent o f  India T hese revised  
proposals are  s till aw aited  from  the 
S tate  G overnm ent.

l a t e  Ind ustry

1. S h ri V . P . N ayar: W ill the
M in ister o f C om m erce and Indusctry 
b e  p leased to  re fe r  to th e re p ly  given  
to  U n starred  Q uestion N o 257 on  the 
27th M ay, 1957 and state w h eth er th e 
figures o f  profits h a ve  since been  
ask ed  fo r  or furn ished b y  th e Indian 
J u te  M ill A ssociations p ertain ing to 
th e  y e a r  1955 and 1956?

T h e  M in ister o f Ind ustry  (S h ri 
M «imhh»l Sh ah ): T h e inform ation is 
bein g  collected

C o a l M ine W orkers

2. S h ri V . P. N ayar: W ill th e M inis
te r  o f  L ab o u r and E m ploym en t be 
p leased  to  la y  on th e  T ab le  a  state
m en t containing th e  inform ation  a sk 
ed fo r  m  regard  to W age b ills and 
bonus p a id  to  C o a l M in e W orkers in 
U n starred  Question No. 249 dated the 
27th M ay, 1957’

T h e  D ep uty  M in ister o f Labour 
(S h ri A b id  A li) :  C om plete  in form a
tion  is s t ill not a va ilab le . A  state
m en t w ill  be p laced  on  th e  T ab le  o f 
L o k  Sabha w h en  a va ila b le

G rap h ite

,  f  S h ri V . P . N ayar:
\  S h ri E asw ara Iye r:

W ill th e M inister o f C om m erce and 
In d u stry  be p leased  to  state*

(a )  th e  q u an tity  o f grap h ite  p ro 
du ced  in  India a t presen t; and

<b) th e  estim ated  requ irm en t o f 
grap h ite  an d  grap h ite  products a t 
Che o l  th e  S econ d  F iv e  Y e a r  
F la n ?

T h e  M in ister o f In d u stry  (S h ri 
M anubhai S h ah ):

(a) 1954 . • • • • 1,479 tons
1955 ....................................................  1.613 tons
1956 . .  . .  . .  N ot availab le.

(b) G rap h ite: 3,000 tons p e r year. 
G rap h ite  products: 2,000 tons p er

year
(lik e  crucifle fu rn ace  parts e tc ).

V itam ins

r S hri V . P . N a yar:
' \  S h ri E asw ara Iye r:

W ill the M in ister o f  C om m erce and 
Industry be p leased to  state th e  posi
tion o f  the production  o f  V itam ins in  
India as a t presen t and the v a lu e  o f  
V itam ins so produced?

H ie  M inister o f  Industry (S h ri 
M anubhai S h ah ): 1. V itam in  ‘A ’ S h a rk  
L iv e r  O il w h ich  is rich  in  v itam in  ‘A* 
is bein g produced in  th e  cou n try  b y  
th ree G overnm en t factories situated a t 
B om bay, K ozhikode an d  T rivan drum . 
T he production o f  these factories 
d u rin g the last tw o  ye ars  has been  as 
fo llo w s —

Y e a r  Q u an tity  V a lu e  (Bs.)
1955 27,158 G all. 6,51,792
1956 59,500 „  14,29,416

G overnm en t h a ve  also approved tw o  
Schem es fo r  th e m an ufactu re o f  syn 
th etic  vitam in  ‘A ’ startin g from  lem on 
grass oil w h ich  is  indigenously a v a il
able. A  production o f 10 m illio n  m .u. 
o f  vitam in  ‘A ’ p e r  annum  v a lu ed  a t 
E s. 50,00,000 is envisaged in  each  o f  
these schem es

2 V itam in  B -12

O ne firm  has been gran ted  a  licen ce  
u nd er th e Industries (D evelop m ent 
and R egu lation ) A ct, 1951 fo r  th e  
m an ufactu re o f  v itam in  B -12  w ith  a 
cap acity  o f  1.2 K g  p e r  annum  v a lu e d  
a t  Rs. 12,37,000. T h e  firm  is exp ected  
to com m ence production  b y  M arch* 
1958.

3. V itam in  B l .  B2. B6. C  &  D.

A  schem e subm itted b y  a  A n n  fo r  
th e  m an ufactu re o f  these v itam in g  is




